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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 745 OF 2023

IN THE MATTER OF:

Mamta Sharma = e APPLICANT

Versus

Gram Sabha & Ors ...... RESPONDENT

REPLY / RESPONSE ON BEHALF OF UTTATR PRADESH
POLLUTION CONTROL BOARD

MOST RESPECTFULLY SHOWETH:

1.  That this Hon'ble Tribunal vide its order dated 16.07.2024 directed

as under:

“We also failed to understand, why Uttar Pradesh Pollution
Control Board (heréinaﬁer referred to as ‘UPPCB’) has not taken
any action in this matter when violation is evident. Let Member
Secretary, UPPCB submit explanation in this regard and Regional

)

Officer, UPPCB, Aligarh shall remain present on next date.’

2. The Applicant has preferred the present Original Application by

impleading the following Respondents:

(i)  Gram Panchayat Arrana
Tehsil Khair, Aligarh, UP

(ii) Block Development Officer
Khair, District Aligarh, UP
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(iii) District Panchayat Raj Officer
Aligarh, UP

(iv) Chief Development Officer
Aligarh

(v)  Sub Divisional Magistrate
Khair, Aligarh

(vi) District Magistrate
Aligarh, UP

That this Hon'ble Tribunal has vide its order dated 02.01.2024 was
pleased to issue notices to the respondents directing them to file
their repliesspecifically responding to all material averments made

in the application withinone month.

That as the Uttar Pradesh Pollution Control Board was not party to
the Original Application, the notice was not issued to the Board by

the Notice Branch of this Hon'ble Tribunal and UPPCB could not

act on the alleged violation.

That the UPPCB is committed to take action against any
environmental violation to its notice. In the present case, the

Board was not aware of the violation, hence could not take the

requisite action.
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6.  That as soon as the matter was brought to the notice of the Board,
the copy of the Original Application was obtainedand a team of
the Pollution Control Board visited the site for inspection on
13.07.2024, 02.08.2024 & 07.08.2024.The Board has issued
directions to Jila Panchayat Raj Adhikari, Aligarh u/s 5 of the
Environmental (Protection) Act, 1986.The inspection report dated
13.07.2024, 02.08.2024 & 07.08.2024 and the direction/ action

taken report is dated 30.09.2024annexed herewith and marked as

ANNEXURE R/2(Colly).
UTTAR PRADESH
POLLUTION CONTROL BO%?D
THROUGH \x\\
[P SHUKLA
Advocate

D-54, Sector 48
NOIDA - 201 301
+91 9999933220; 9999333220
‘ Email: amit.shukla@lexweb.in
PLACE: NEW DELHI
DATED: 01.10.2024
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 745/2023

IN THE MATTER OF: /
Mamta Sharma ! LT APPLICANT

\

\
Versus

A\.

Gram Sabha & Ors v..... RESPONDENT

\ Radhey Shyam, S/o Sh. Ram Swaroop, aged about 51 years presently
posted as Regional Officer, Aligarh, UPPCB, do hereby solemnly affirm
/ ljand state as under:

1.  ThatI am the Regional Officer of Uttar Pradesh Pollution Control
Board at Aligarh and as such conversant with the facts and circumstances
of the case and competent to swear the present Affidavit.

2. That I have gone through the contents of the accompanying
response and the contents of the same are true and correct as per my
knowledge based on record and legal knowledge obtained

3. That the Annexures annexed to the present accompanying
response are correct and true copy to my knowledge and belief on the

basis of the records. @

DEPONENT

VERIFICATION:

I the above named deponent do hereby verify that the contents of the
above affidavit are true and correct to the best of my knowledge and
belief and nothing material has been concealed therefrom.

2 miFiR
< be thgarh on this 01*day of October 2024

; .I AL ............. %SL\%V\

 contani's here DEPONENT
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ANNEXURE A/l 5

— SR To¥ wgyy FaFor 9

UTTAR PRADESH POLLUTION CONTROL BOARD

A

¢ )
R -
Ref. No. : Date: 30.09.2024

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI!

Original Application No. 745/2023

Mamta Sharma APPLICANT

Versus
Gram Sabha RESPONDENT(S)

AUTHORIZATION

Hon’ble Sir,
The above mentioned case Sri Radheyshyam, Regional Officer, Uttar Pradesh

Pollution  Control Board, Aligarh is hereby nominated/authorized to file
reply/response/action taken report/compliance/factual report on behalf of the Uttar
Pradesh Poilution Control Board, T.C.-12V, Vibhuti Khand, Gomiti Nagar Lucknow in
compliance to the directions passed by the Hon’ble National Green Tribunal, Principal

Bench, New Delhi in the captioned matter.
(Sanjg;{ Kumar Singh)

Member Secretary

Fa 123.@?%.5?753“%?. T Ve

AGTE ~ 226 010 =12V, Vibhuti Khand. Gomti N
GV 05222720828, 2720831 Lucknow - 226 010 .
dbau 0522-2720764, 2120676 Phone 0522-2720828, 2720831
¢-aa - info@uppch.com Fax 1 0522-2720764, 2720678
a wige  www.uppeh.com omail : info@uppcb. com

Web Site - WWwW.uppcb.com
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ANNEXURE A/2 (COLLY) 6
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"7 Inview of the facts and circumstance of the case, we also consider personal appearance of the CDO, Aligarh, Uttar Pradesh
physically or through VC on the next date of hearing lo be essential for producing the relevant record and assisting 1his
Tribunal in just and proper adjudication of the questions involved in the case. A ccordingly he is directed to remain present
before this Tribunal on that date with the relevant record,

8. Acopy of this order be sent to the Chief Secretary, Government of Ultar Pradesh, learned Advocate General, Uttar Pradesh
and CDO, Aligarh, Uttar Pradesh by email for requisite compliance.”

IR o T BRa v, T ool # R 3fovo wHeA-745,/2028 FAT AL 9715
eI ARIAT @ o § TG 16.07.2024 G WIRG AW & G oA I -
w 5. Mr. Dambar Singh, Gram Pradhan, Gram Panchayat, Arrana is present. On being questioned as 1o why prosecution should
not be directed to be initiated against Pradhan Gram Panchayat; Chief Development Officer and Block Development Officer
for violation of environmental laws besides, he made statement through counsel that he will take appropriate steps (o
remediate the situation and comply with environmental laws and norms within two months.
6. Let him do sowithin two months and submit a compliance report within one week afier expiry of two months from today.
7. Chief Development Officer, respondent 4 and Block Development Officer, respondent 2 shall also ensure compliance of the
above directions and submit compliance report within one week before the next date and shall also remain present in person

before Tribunal on the next date.
8 We also failed to understand, why Uttar Pradesh Pollution Control Board (hereinafier referred 1o as “UPPCB’) has not

Laken any action in this matler when violation is evident. Let Member Secretary, UPPCB submit explanation in this regard
and Regional Officer, UPPCB, Aligarh shall remain present on next date.
9. Liston03.10.2024."
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